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CENTRAL AO\UNIS IRA TIVE TriiBJNAL 
ALLAHABI\D BEf'&H, ALLAHABAD. 

OPEN CWRT 

Citq.J IT s IUIN3 AT u ITABAN:HAL (NAINITAL), 

Nainital, this the 12th day •f A,rit, 2004. 

<.UORJM ~ HON. MR. JUSTICE S .a. SINGH, v.C. 

HON. MAJ. GEN. K.K. SRIVASTAVA, A.M. 

O.A. Ne. 1269 •f 1998 

l. Kewal Singb S/0 Sri .Rikhuram .fVO Village 8. P.o. Nehru 

Grara, Deh~dun. 

2. P.C. Ba11ela S/0 Sri Narottana Dutt IVO Village & P.o. 

Nehru Gram, Uaarachm. 

3. Shyam Lill S/0 Sri Ram Lil }\10 3.1, Nii Basti, Ctaukbuwala, 

DehraduA. 

4. S.K. Cbakravarti S/0 Sri Gevind Nlehun Chakravarti RjO 

75, Old Dalanwala, Uebradun. 

5. Kailash Chand S/0 Sri Banwari Lal :yo Village & P.o. 

Kanwalia, Oehradun. 

6. Gaptar S/0 Sri Mang~ B/0 2.07, M.o.o.A. C.lony, .Debradun. ' 

1. Hajari Lal S/0 Sri Mani Bam f\/0 109, Hathibarkala Eastate 

Dlhradun. 

8. Chet Ham Singh S/0 Sri Arjun Singh fVO 65, Ambedkar Marg­

Nea r Nalagani Police Chewki, Lb hradun. 

9. Bhola S/0 Sri Tet. l\1'0 Tarla Adhoiwala, Oebraciun • 

.10. Anand Ma'ni S/0 Sri Cn.kradha-" Prasad 1,10 5-46-o, Shastri 

Grara, Olkr•, Dahradun Cantt. 

11. Mababir Pra~a d S/0 Sri Girdhari Lil !¥0 1-C, Garhi Cantt. 

Dehradun. 

J.2. Cbander Prakash S/0 Cbintam•ni IVO Village & P.o. Methora 

wtala, Dthradun. 

13. Swami Nath Sbama S/0 Rail Lochan Shama 1\10 224, Ntai 

Basti, Chander Read, Oehradun. 

14. Sbambhu Saran Singb S/0 Sri Natbuni Singh JVO .102, Old 

1li1•nwala, Dehradun. 

15. v. ~la S/0 Sri Ghansby~m Prasad K.la f\1 0 P-II-75, Yamuna 

Cel•ny, Ot hra dun. 

16. 
L~ 

~) 

Banarsi l.al ~I 0 Baru P{O 221, Nai Sasti, Chancier Head, 

Debra dun. 
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17. Ramesh Ktnar Thap• S/0 Sri K.s. Thapa !VO Village & P.o. 

Bal•wala, O.hraciun. 

18. Manej l<laar S/0 Ganesh &badur .f\10 Ne.2,, Adhoiwal41, 

Sumanpuri, Delu:edun. 

19. M.M.S. flawat S/0 Sri Chandar Singh Hawat iVO Village & 

P.o. Ambiwala, PX'-oemnagar, O.bradun • 

. 20. R.P. Misla.ra S/0 ~ri Kedar Misbra iVO 22~, MD1l4\ Celeny, 

Oalanwala, Debradun. 

21. Bam Sajeeva n S/0 Sri PiiCChu Lal 4f0 96/l, llaishpana .l\ead, 

Othradun. 

22. Mumtaz Ali S/0 Sri Asgar Ali lV O 2-B, Sunanpuri, Adbei­

w•la , Dehradun. 

23. Nand Lal S/0 Sri Anant .. iam zvo Upper 1\anwala, &i,ur, 

O.bradun. 

24. CD Prakash S/0 !.Ate Sri Fateh Lal iVO Pargati Vil:aar Tall• 

Adboiwala, Dehr.adun. 

25. Kush1 Ram-I S/0 Lite Sri H.ns Raj !YO 72, Nala,.ni bad, 

De ltra dura. 

26. !Marik-. Pras•d S/0 Sri & mraj 1\1'0 JD7, Seciety A.na, 

Cl•ent Tewn, Dehndun. 

21. Sri Khusbi Ham-Il S/0 Late Sri Niloak ClaaDder iVO Ving 

Ne.a, Barik Ne.23/.10, Pr•nagar, Dshradun. 

28. Di.Msb K&.ar S/0 lAte Sri Tara Cunder 1\'0 Sev•l• Kalaa, 

Maj ra, Ollar a dun. 

29. Guru Cluran Singh S/0 Sri Klrpal Singb NO 37, Gevind 

Garh. Dehmdun. 

30. Sehan wl S/0 Late Sri Meek Chand .EV'O H-1442, HathibarkelA, 

Dthradun • 
. 

31. Raj KAllal S/0 Late Sri Sal Krishan l\"0 Qr. Ne.60, Hishi 

Bi rkal• • Estate, De hr• dun. 

• • • • • • • • • •• •••• .,plicants. 

Ceunsel fer •PPlicants.; Sri K.c.;. Sinha. 

Versus 

l. Union of India threugh the Secret..ry, Ministry ef Science 

and Technology, New Dalhi. 
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2. Su.rveyer General, Suxvey ef India, New C•ntt ftNci, Dthr. 

3. Direoter, M~p Pu»licitien, Biirbl•, Dthr•eun (91 Werkshep) • 

~. D1reGter GeeaetiG & ~seerch Br•nGh, Survey ef lngii, 

Dehri«un (92 •~•rkshep). 

• • • • • • • • • 
Ceunsel fer respencents : Sri G.R. Gupta. 

0 1\ D S l\ ( QML) 

B-Y HON. M.a. JUSTICS S.l\. SINGH, ' V.C. 

Heerd Sri K.C. Sinha, leirned c ounsel appeiring for 

•PPlicants and Sri G.B. Gupt•, learned counsel for respondent 

We have also perused the ple•di~s· 

2. The •PPlic•nts, workifl! •s Artificer in the I.:epir'bne 

of Surveyor Gener•l of lnd~, h~ve instituted this applicati 

under section 19 of the A.r. Act, 1985 fer issuance of a 

direction to the respondents to provide the prcmetiQna1 

channel. Concededly there is no promotienal channel fer 

Artificer staff working in the office of Surveyor General of 

Indii. Legal position is well settled that the ceurts ec~nnot 

issue a directien for creatien ~f • post or cadre in order to j 
eliminate stil!natien which is ba sically an executive functien 

However, ~ving retard te the prenouncement ef Hon 1b1e Suprem 

Ceurt in St.te of u.P.& others Vs. U.P. llijy• Vidyut AdhiJr..a.rl 

1<4lryal•y~ l<Qmcbari Sin!h 1993 SCC ( I&S) 8~7, the O.A. is 

disposed ef with the dixectien te the respondents that in 

c~se the applicants prefer • fresh representitien te the 

Secret.ry. Ministry of Science and Tec-hnolotY• Gevernnent 

ef Ind~, ~w ll!lhi threugh Surveyor General of lndii fer 

considerati•n ef their request, the 1•ter shall c•nsider the 

feasibility ef previdin! premetion•l •venues fer Artificer 

st.ff workin! in the effice of Surveyer General ef Ind:Li, if 

pessible, within • period of six menths frem the date of 

receipt of a copy ~f this erder •lel'l! with the represen'titien 

Asjb@n;/ 

N~ erder •s te cests. 
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